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For the petitioners Shri B .3 , Charya, counsel.
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OKDER

(delivered by Hon?blr P'lr, G.Sreedharan Mair),

This is a petition filed by the applicant in the

main application for reuieu of the final order passed on

3,4.1987. The petition is opposed on behalf of the respondents

by Sr. Counsel, Shri P,H. Rainchandani,

2. Heard the learned counsel on either side. Sfter

hearing the elaborate arguments advanced by the counsel of the

petitioner and after going through the Review Petition, ue are

not satisfied that there is any ground for revieui' of the order,

3. The applicant, who is a Senior Scientific Assistant

had filed the main application challenging the validity

of the Recruitment Rules for the post of Scientific Officer,

Grade II on the ground that the Rules provide for. filling up the

post only by direct recruitment. In the final order, it uas held






